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The cost of the Project including the cost 
of constructions of Masonry Dam. the Canal 
system and the cost to resettle the families 
from the reservoir area, has been estimated 
to be Rs. 43.179 crores. The project being 
very sound both technically and economically. 
has already been cleared by the Central 
Water Commission and Technical Advisory 
Committee of Government of India. In 
anticipation of clearance from the Planning 
Commission the State Government in their 
anxiety to provide irrigation in this backward 
and drought affected areas dominen.ly 
inhabited by the tribals have by now spent 
nearly 1.5 crores of rupees on prelimmary 
infrastructure works of the project. What is, 
therefore, required in this regard is the 
clearance of this project by the Planning 
Commission and its inclusion in the Seventh 
Plan for execution on priority considering its 
special features. 

[Translationl 

(xiv) Increa,ing complaints of abort 
supply and breakdown of electri
city in Delhi and need to take 

necessary steps in this 
regard. 

SHRI BHARAT SINGH (Outer Delhi) : 
Mr. Speaker, Sir, I would like to raise the 
following matter of urgent public importance 
under Rule 377. 

The output of the Badarpur Thermal 
Power Station is 350 MW as against its 
capacity of 720 MW. 

The production of power of Indraprastha 
Power Station, which is under the Corpora
tion, is 238 MW and, therefore, these two 
thermal power station together produce 588 
M W power per day when:as power consump
tion of Delhi is 850 MW per day. The 
remaining power requirement is met from 
outside Delhi. Therefore, Government should 
set up a Super Thermal Power Plant in 
Delhi so that instead of the present require
ment of 850 MW. 1500 MW can be produced 
in view of the increasing population of the 
capital. Moreover. in the rural areas and 
resettlement colonies there is chronic shortage 
of power and when a complaint is made, it 
is said that the transformer was small and 
it has burnt due to heavy load or that some 
fault had developed in the cables and it 

Authority Bill 

would take 2 to 3 days to rectify the fault. 
Peoele have to sit without light in their 
homes. I would, therefore, suggest that there 
should be adequate stock of big transformers, 
cables and other electric equlpments in your 
complaint offices. . 

At the time of Rabi crop in April and 
May. 1985, twenty-four hour supply was 
made available to farmers and that is why 
they had been able to lift their foodgrains 
from barns before rains and sold it in the 
market or brought in their homes. For this 
I would like to thank the Hon. Mini~ter and 
the DESU staff. 

But now aaain there i ~ restricted power 
supply in the streets and houses in rural 
areas and resettlement colonies which results 
in loss to small factory owner. The Hon. 
Minister is, therefore, requested to see that 
complaint is attended to promptly and faults 
are removed and power supply is resumed 
wilhin one hour after it is made. In the 
Seventh Five Year Plan, a Super Thermal 
Powers Station should be set up to ensure 
regular power supply to Delhi. 

1 J.40 hrs. 

RE: NATIONAL AIRPORTS 
AUTHORITY BILL 

(English] 

MR. SPEAKER: Mr. Amal Datta, I 
have given consideration to your idea regard
ing this Bill just raised by you. The BiU is 
good. There is nothing controversial in it. 
Still it cannot be passed by Rajya Sabha in 
this Session. So, there is no haste. We will 
take it up in the next Session. 

SHRI S. M. BHA TT AM Please 
permit me to make my statement under 
Rule 377. 

MR. SPEAKER: I have got so many. 
There are about eighty. PhysicaJly it is nOl 

possible for me to adjust. 

PROF. MADHU DANDAVATE : What 
did you announce, Sir? Did you refer it to 
the Select Committee ? 

MR. SPEA~ER. ; No. No. 
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[Trans/ation] 

SHRI VILAS MUTTEMWAR (Chimur): 
Sir I also want to raise a point in the 
bouse. 

(English] 

MR. SPEAKER: Wait for the next 
Session. It is coming so early. 

[Trans 101 ion] 

SHRI VILAS MUTTEMWAR : Nothing 
can be said about the future. 

MR. SPEAKER: What are you talking? 
You are a young man. 

11.42 hrs. 

RESOLUTION RE: 40TH ANNI
VERSARY OF UNITED NATIONS 

ORGANISATION 

[English] 

MR. SPEAKER: As Hon'ble Members 
are aware on the 24th October, thIs year, 
United Nations Organisation will be com
pleting forty years of Its existence. Established 
after the ravages of the Second World War, 
with the fond hope to save the future genera
tions of mankind from the scourge of War, 
the United Nations has been able to avert 
the dangers of a major conflagration. Its 
single biggest achievement is that it has 
survived in a world ravaged by rancour and 
bitterness, violence and disensions, uptil now. 
While it is debatable if U. N. has achieved 
tbe aspirations of mankind as defined in the 
United Nations Charter, it cannot be gain
said that United Nations Organisation 
appears to be the only hope for mankind to 
bring peace, progress and prosperity to this 
world slttin8 on a valcano of a nuclear 
holocaust. In such a situation, we have to 
reaffirm our faith in the United Nations 
Organisation and strengthen it to realise the 
principle and purposes its founding fathers 
held dear to their hearts. This Session of the 
Lok Sabha is coming to an end today and 
we will not be in Session on the 24th 
October, when tbe United Nations Organisa
tion will be celebrating its Fortieth Anniver
sary. It is appropriate that we pledge 
ourselves once apia to tbe principles and 

purposes of United Nations Organisation 
and to rededicate ourselves to the cause of 
world peace. I, therefore, take this opportu
nity to place before the House the following 
Resolution to commemorate the Fortieth 
Anniversary of the United Nations Orga
nisation, which, I hope, will be unanimously 
endorsed by all sections of the House. 

This House 

RECALLING the determination of 
the peoplf's of the World, in the 
aftermath of the Second World 
War, to save succeedmg generations 
from the scomge of war through 
the establt~hmg of the United 
Nations as a forum for resolvmg 
world problems and for the better
ment of humanity through coopera· 
tive action; 

CONSCIOUS of the uOlQue contn· 
bUllOn madl! by thIS World OrgJ
nlsation over the last four decadt: ... 
in avcI ting the dlsaSler of thud 
world war; 

ALSO conscious of the fact th.l t 
notwithstanding the effortc; of the 
United Nallons, serious armed 
conflicts pcrsist in the world, 
endangering regional and gJoba I 
security and that international 
economic relations continue to be 
characterised by inequality, domi
nation and exploitation; 

DEEPL Y concerned that the 
escalating arms race, particularly in 
nuclear weapons and its extensIOn 
to outer space carries the danger of 
the total extinction of humankmd 
through a nuclear holocaust besides 
squandering va~t resources that 
could otherwise be directed towards 
developmental ends. 

CONSIDERING that the 40th 
Annivc-rsary of the United Nations 
provides an important occasion for 
governments and peoples around 
the world to rededicate themselves 
to the purposes and principles 
of the Charter and to reaffirm their 
commitment to work for the usher
ing in of a new era of global peace, 
independence and progress for all 


